Dak Register For Month Starting on 01/09/2021

( Column 1 to 6 are maintained by Office of Registrar. Column 7 and 8 are maintained by concerned section

Diar Date
of

y
No. Rece
ipt

2029 01/0
/202 9/20
1 21

2030 01/0
/202 |9/20
1 21

2031 01/0
/202 9/20
1 21

2032 01/0
/202 9/20
1 21

2033 01/0
/202 19/20
1 21

No./Name of
Document Received

F. NO. A-50050/4/2021-
AD.IC(CESTAT)

NIL

NIL

F.NO. D-
6(1)/DOO/CESTAT/CHE/201
9

F. NO.
01/CESTAT/BANG/JUDL

Head)

Source

S.BHOWMIC

K, UNDER

SECRETARY

TO THE
GOVT. OF
INDIA

N. RAJA, SPS
TO MEMBER
(JUDICIAL)

P. K.

CHOUDHAR

Y, MQJ),
CESTAT,
KOLKATA

MOHINDER
SINGH, DR,

CESTAT,
CHENNAI

DR, CESTAT,
BANGALORE

Sectio A.‘C Li
: n tio n
Particulars Na | n
to k
of documents : me Ta ..
which Fi
ke
sent le
n
Upgradation
of Comp
Computerisati |uter
onin Cell
CESTAT
Forwarding of
Monthly
Disposal
Statementin  PA
respect of Sh.
S.S. Garg,
M(J)
Monthly
Disposal
Statement of |PA
Appeals for
August 2021
Nomination of
third Member |PA to
in Difference |Registr

of Opinion ar
matters

Third Member
opinion in

Service Tax

Appeal No.

30309 of 2019 PAto
in the case of |Registr
K. ar
Ramachandra

Rao

Transmission

and Project



Ltd. vs. CCE

Hyderabad
2034 01/0 F.NO. G- WONINDER  Allocation of - #1%0!
/202 19/20 |10(1)/BUDGET/CESTAT/CH DR eunds 2021- _
1 21 [E/2016 CESTAT, ), Sectio
CHENNAI n
Regarding
CESTAT
SANTOSH
KUMAR
TIWAR]I, PP

2035 01/0 F. NO. on 29.07.2021
/202 |9/20 |CESTAT/AHD/MISC./ORDE ASSISTANT and DR(J)

1 21 |RSEC./11/2010/312 REGISTRAR, 131 47,2021
CESTAT, before Hon
AHMEDABA ! '
D President and
Sh. Raju,
M(T)
Monthly
2036 01/0 DR, CESTAT, E:fr?rrlt for E-
/202 19/20 NIL HYDERABA . 9 DR(J)
isposal
1 21 D osal
application
August 2021
2037 01/0 [F. NO.06/19/MONTHLY DR, CESTAT, E:apr‘i’r:tOfE
/202 19/20 |STATEMENT/CESTAT/CH CHANDIGAR applicgﬁons DR(J)
1 21 |D-2020-21 H A gust 2021
Custom
Appeal No.
HKG NAIR, - 20702 R
2038 01/0 F. NO. ég?v'lﬂég% Patidar,
/202 9/20 |I11(20)ARCICESTAT/MCO/L | <= Chairman & DR(J)
1 21 [2/CUS/2021/2028 Managing
(REVIEW), .
INDORE director of
M/s. Shakti
Pumps (India)
Ltd.

H.K.G. NAIR, |customs
ASSISTANT  Appeal No.
COMMISSIO 50356 of 2021
NER of M/s. Shakti
(REVIEW), Pumps (India)
INDORE Ltd.

2039 01/0 F. NO.
/202 19/20 |I11(20)ARC/CESTAT/MCO/1
1 21  |2/CUS/2021/2030

DR(J)



2040 01/0
/202 |9/20
1 21

2041 01/0
/202 9/20
1 21

2042 01/0
/202 |9/20
1 21

2043 01/0
/202 |9/20
1 21

2044 01/0
/202 |9/20
1 21

2045 01/0
/202 |9/20
1 21

2046 01/0
/202 9/20
1 21

2047 01/0
/202 |9/20
1 21

F. NO.
A.1201/05/2017.AD.111.B

F. NO.
01/CESTAT/BANG/VS

F. NO.
01/CESTAT/BANG/CM

NIL

F.NO. A-
32(2)/MACP/CESTAT/CHE/
2009

F. NO. 3/5/MISC./ADMN.-
2017-11

F. NO. 3/5/MISC./ADMN.-
2017-11

F. NO. 2(23)RSC-
UDC/CESTAT/CHD-2016

MOHAMMA
D ASHIF, US
TO THE GOl

DR, CESTAT,
BANGALORE

TECHNICAL

OFFICER,
CESTAT,

BANGALORE

MAHESH

KUMAR, SPS,

CESTAT,

CHANDIGAR

H

MOHINDER
SINGH, DR,

CESTAT,

CHENNAI

DR, CESTAT,
CHANDIGAR

H

DR, CESTAT,
CHANDIGAR

H

DR, CESTAT,
CHANDIGAR

H

Various

technical posts

existing in
different

Directorates
under CBIC

Promotion to

UDC-pay
fixation and
clarification

Forwarding of
application for

repatriation
from
CESTAT,
Bangalore

APAR of Sh.
Ramesh, LDC,

CESTAT,
Chandigarh

Forwarding of

APAR

Joining report
of Sh. Ramesh
and Sh. Rajesh n
Kumar, UDC

Regarding
Circular F.
No.

23(51)/Trans/
CESTAT/Ad
mn 2018 dated

17.08.2021

Request for
experience

certificate for

Admin
istratio

Sectio

Admin
istratio

Sectio

Admin
istratio

Sectio

Admin
istratio

Sectio

Admin
istratio

Sectio
n

Admin
istratio

Sectio

Admin
istratio
n
Sectio
n

Admin
istratio
n

the post of DD |Sectio

in ESIC, M/o

n



Labour and

Employment
. Admin
2048 101/0 MOHINDER |Forwarding of istratio
1202 19120 F. NO. A-45(1)/AR- SINGH, DR, |preferred
1 21 ADMN./CESTAT/CHE/2016 CESTAT, places of Sectio
CHENNAI posting 0
Reimburseme
S. nt of medical |Admin
2049 01/0 BHOWMICK, |claim of Sh. |istratio
1202 19720 ZDN%(’SE?&%’ 2021- USTOTHE  Ashok Jindal, n
1 21 ' GOVT OF M), Sectio
INDIA CESTAT, n
Chandigarh
Allocation of
fund under
Major Head
7610 - loans to
Sovrert
2050 01/0 |\, 11(2)/2021- UMESH KR. (Computer istratio
/202 19/20 IFU(B&A)/EC AGARWAL, Advance)
1 21 US TO GOI ’ Sectio
under Grant
No. 29 -
Department of
Economic
Affairs for FY
2021-22
Admin
2051 01/0 Certificate of |istratio
/202 |9/20 [FORM GFR-33 [B)EN%E:EOA;E Relinquishme |n
1 21 nt of Charge Sectio
n
Option
submitted by
Sh. Vikash
Kumar Admin
2052 01/0 |F. NO. TK SARKAR, |[Mishra, UDC |istratio
/202 9/20 |1/ESTT./CESTAT/KOL/98- DR, CESTAT, \and Shri n
1 21  |VOL-III KOLKATA Prabash Sectio

Chandra, LDC |n
w.r.t. preferred
place of

posting



Forwarding
application of

ROHIT Sh. Ashutosh |Admin
2053 01/0 |[F. NO. KUMAR Kant Yadav, |istratio
/202 19/20 PF/CESTAT/MUM/ADMN./ SHUKLA, DR, |CESTAT, n
1 21 |ASUTOSH/2017 CESTAT, Court Master |Sectio
MUMBAI requesting for |n
experience
certificate
e . Admin
2054 01/0 F. NO. Clarification i o

DR, CESTAT, regarding

/202 |9/20 |35/0UTSOURCING/CESTA KOLKATA  loutsourcing of

1 21 |[T/KOL/08 Sectio
post 0
Submission of |/Admin

2055 01/0 |[F. NO. DR, service book istratio

/202 9/20 | CESTAT/MUM/ADMN./201 |CESTAT,MU |of Dr. D.M. n

1 21 8 MBAI Misra, M(J)  |Sectio
Retd. n

Nomination of
Third Member
in Difference

TK of Opinion
2056 |02/0 SARKAR, DY case in the PA to
/202 19/20 |NIL REGISTRAR, matter of Registr
1 21 CESTAT, National ar
KOLKATA .
Enterprise vs.
CCE & C,
BBSR-II
Monthly
2057 02/0 gﬁg&ﬁ AWA Disposal of
/202 19/20 |NIL Hon. President PA
1 21 gRFI)EéI-I[-)CI;NT for August
2021
Admin
2058 |02/0 P. DINESHA, istratio
/202 19/20 |NIL M(J), CESTAT Joining report n
1 21 CHENNAI Sectio
n
AJAY Admin
2059 02/0 SHARMA, Leave istratio
/202 9/20 |NIL M(@J), application for |n
1 21 CESTAT, RH Sectio

MUMBAI n



2060 02/0
/202 19/20
1 21

2061 06/0
/202 |9/20
1 21

2062 06/0
/202 |9/20
1 21

2063 06/0
/202 |9/20
1 21

2064 06/0
/202 9/20
1 21

2065 06/0
/202 9/20
1 21

2066 06/0
/202 |9/20
1 21

2067 06/0
/202 19/20
1 21

2068 |06/0

NIL

NIL

NIL

NIL

NIL

NIL

NIL

NIL

NIL

RANJU
MADHRA,
SPS

DEPUTY

REGISTRAR,

CENTRAL

REGISTRY,

CESTAT,

NEW DELHI

DEPUTY

REGISTRAR,

CENTRAL

REGISTRY,

CESTAT,

NEW DELHI

DEPUTY

REGISTRAR,

CENTRAL

REGISTRY,

CESTAT,

NEW DELHI

DEPUTY

REGISTRAR,

CENTRAL

REGISTRY,

CESTAT,

NEW DELHI

P. K.

CHOUDHAR

Y, MQJ),
CESTAT,
KOLKATA

ASHOK

JINDAL, M(J),

CESTAT,

CHANDIGAR

H

AIR INDIA

AIR INDIA

Reporting
Duty

Anti dumping

matters

Cause list for

e hearing of
defect cases

Single
Member E-
hearing
causelist

Single
Member E-
hearing
causelist

Approval for
permission to

re-list the
matters

Permission for
pronouncemen

t of orders

Travel Ticket

Travel Ticket

Admin
istratio
n
Sectio
n

PAto
Registr

PAto
Registr
ar

CT
Sectio
n

CT



/202 9/20
1 21

2069 06/0
/202 19/20
1 21

2070 06/0
/202 9/20
1 21

2071 06/0
/202 |9/20
1 21

2072 06/0
/202 |9/20
1 21

2073 06/0
/202 |9/20
1 21

2074 06/0
/202 9/20
1 21

2075 06/0
/202 |9/20
1 21

2076 06/0
/202 19/20
1 21

2077 06/0

NIL

NIL

NIL

D. NO. 11775/2021/SEC-
XVII-A

NIL

NIL

NIL

CESTAT/AHM/M(J)/DISPO
SAL/2021/323

NIL

AIR INDIA

PRAMOD
KUMAR,
STENO 11

SEEMA
SADANA,
SPS

ASSISTANT
REGISTRAR,

SUPREME

COURT OF

INDIA
HARI

RADHAKRIS

HNAN, AGOL
ASSOCIATES
ADVOCATES

&

CONSULTAN
TS

AJAY

SHARMA,
M(Q),
CESTAT,
MUMBAI

DR. S.K.
PATI, M(J),
CESTAT,
MUMBAI

SPS TO HON.
PRESIDENT

SANJIV

Settlement of
our

Sectio
n

CT
Sectio

invoices/credit 0

note

Application
for Earned
Leave

Application
for Earned
Leave

Civil Appeal
No. 4486 of
2021

Request to
constitute
bench to list
ROM
application in
the case of
Compuage
Infocom Ltd.

Monthly

Disposal for
the month of
August 2021

Monthly

Disposal for
the month of
August 2021

Disposal
Statement for
the month of
August 2021

Monthly

Admin
istratio
n
Sectio
n

Admin
istratio
n
Sectio
n

DR(J)

PAto
Registr
ar

PA

PA



/202 9/20
1 21

2078 06/0
/202 9/20
1 21

2079 06/0
/202 |9/20
1 21

2080 06/0
/202 |9/20
1 21

2081 06/0
/202 |9/20
1 21

2082 06/0
/202 9/20
1 21

2083 06/0
/202 |9/20
1 21

2084 06/0
/202 |9/20
1 21

NIL

NIL

NIL

NIL

NIL

F. NO. G-

19(1)/CESTAT/PAY
FIXATION/2015

NIL

SRIVASTVA

M(T),
CESTAT,
MUMBAI

MANAS KR.

SINHA, ASST
REGISTRAR,

CESTAT,

ALLAHABAD

MANAS KR.

SINHA, ASST
REGISTRAR,

CESTAT,

ALLAHABAD

KRIPA
SHANKAR,
ASSISTANT

REGISTRAR,

CESTAT,

CHANDIGAR

H

KRIPA
SHANKAR,

DR, CESTAT,
CHANDIGAR

H

KRIPA
SHANKAR,

DR, CESTAT,
CHANDIGAR

H

MOHINDER
SINGH,
DEPUTY

REGISTRAR,

CESTAT,
CHENNAI

SWAPNIL
TIWARI,
ASSISTANT

REGISTRAR,

CESTAT,
NEW DELHI

Disposal
Statement for
the month of
August 2021

Medical Claim

Financial
sanction for
AMC of
photocopy
machine

Pay Fixation
Order

Pay Fixation
Order

Pay Fixation
Order

Vetting

up/verification
of pay fixation

orders

Joining the
post of
Assistant
Registrar,
CESTAT,
New Delhi

Admin
istratio
n
Sectio
n

Admin
istratio
n
Sectio
n

Admin
istratio
n
Sectio
n

Admin
istratio
n
Sectio
n

Admin
istratio
n
Sectio
n

Admin
istratio

Sectio

Admin
istratio

Sectio



2085 06/0
/202 |9/20
1 21

2086 06/0
/202 9/20
1 21

2087 06/0
/202 9/20
1 21

2088 06/0
/202 19/20
1 21

2089 06/0
/202 |9/20
1 21

2090 06/0
/202 19/20
1 21

2091 06/0
/202 9/20
1 21

2092 06/0
/202 9/20
1 21

2093 06/0
/202 9/20
1 21

NIL

NIL

NIL

F. NO. 6/17/WEEKLY
STATEMENT/CESTAT/CH
D-2020-11

NIL

F. NO. 21/CESTAT/HYD/M-
STAT/15

NIL

NIL

F. NO. CESTAT-
AHD/JUD/01/07

SEEMA
SADANA,
SPS

DR, CESTAT,
CHANDIGAR
H

CESTAT
KOLKATA

DR, CESTAT,
CHANDIGAR
H

CESTAT,
CHENNAI

DR, CESTAT,
HYDERABA
D

AR/DR,CEST
AT,MUMBAI

MANAS
KUMAR
SINHA, AR,
CESTAT,
ALLAHABAD

TO, CESTAT,
AHMEDABA
D

Joining Report

Monthly
Report of

August 2021

Weekly

Return from
27.08.2021 to

02.09.2021
Weekly

Statement of
the matters for

E-hearing

from 27.08.21

to 02.09.21
Statement

showing break
up of cases or

pending
appeals on

August 2021

Monthly

Statement for
the month of
August, 2021

submission of

monthly

statement for
the month of
August 2021

Weekly

Report of E-

Hearing

Statement
pendency,

institution and

disposal of
appeals and

Admin
istratio
n
Sectio
n

DR(J)

DR(J)

DR(J)

DR(J)

DR(J)

DR(J)

DR(J)

DR(J)



2094 06/0
/202 9/20
1 21

2095 06/0
/202 9/20
1 21

2096 06/0
/202 19/20
1 21

2097 06/0
/202 9/20
1 21

2098 09/0
/202 19/20
1 21

2099 09/0
/202 |9/20
1 21

2100 09/0
/202 |9/20
1 21

2101 09/0
/202 |9/20
1 21

2102 |09/0
/202 9/20
1 21

2103 09/0
/202 |9/20

CESTAT/AHM/MT/2021/324

F. NO. D-6(1)/E-
HEARING/CESTAT/CHE/20

20

NIL

F.NO. G-

10(1)BUDGET/CESTAT/CH

E/2016

F.NO. D-

6(1)/DOO/CESTAT/CHE/201

9

NIL

F,NO.

01/CESTAT/BANG/RR

F.NO.

17(1)/MS/CESTAT/ALD/201

8-19

F.NO.

07/STAT/CESTAT/KOL/09/2

20

F.NO.

PA TO SH.
RAJU,
MEMBER(T),
CESTAT,
AHMEDABA
D

AR, CESTAT,
CHENNAI

DR, CESTAT,
HYDERABA
D

MOHINDER
SINGH, DR,
CESTAT,
CHENNAI

MOHINDER
SINGH, DR

PARMOD
KUMAR,
STENO. GR. |

DR, CESTAT,
BANGALORE

MANAS
KUMAR
SINHA, AR

DR, CESTAT,
KOLKATA

DR, CESTAT,

7(STAT)CESTAT/CAL/06/2 [ KOLKATA

stay
applications

Disposal

Statement for
the month of
August 2021

Monthly

report of list

of e-hearing
cases

Weekly return

of e-hearing

mails for the

period of
30.08.21 to
03.09.21

Allocation of

Funds : BE
2021-22

Change of

date of hearing

Correction in

the order
uploaded

Monthly

report for E-

hearing for

August-2021

Bench wise
disposal of

cases during

month of

August 2021
Report for E-

hearing
application

August 2021

Pendency for
the month of

DR(J)

DR(J)

DR(J)

Accou
nt
Sectio

PAto
Registr
ar

PAto
Registr
ar

DR(J)

DR(J)

DR(J)

DR(J)



2104 09/0
/202 9/20
1 21

2105 09/0
/202 |9/20
1 21

2106 09/0
/202 |9/20
1 21

2107 09/0
/202 |9/20
1 21

2108 09/0
/202 |9/20
1 21

2109 09/0
/202 |9/20
1 21

2110 09/0
/202 9/20
1 21

2111 09/0
/202 19/20
1 21

19

F.NO. CESTAT-
AHD/JUD/01/07/322

NIL

NIL

F.NO.
17(1)/MSICESTAT/ALD/201
8-19

F.NO. 21/CESTAT/HYD/M-
STAT/15/129

NIL

NIL

NIL

TO, CESTAT,
AHMEDABA
D

DR, CESTAT,
CHANDIGAR
H

MANAS
KUMAR
SINHA, AR

MANAS
KUMAR
SINHA, AR

DR,

CESTAT,HYD

ERABAD

DR, CESTAT,
CHENNAI

ADMINISTR
ATIVE
OFFICER
JUDICIAL,
RAJASTHAN
HIGH
COURT,
JODHPUR

ASSISTANT/
DEPUTY
REGISTRAR,
CESTAT,
MUMBAI

August 2021

Statement
pendency,
institution and
disposal of
appeals and
stay
applications

Monthly
report of
August 2021

Monthly

statement for
the month of
August 2021

Pendency of
Single
Member
Bench cases

Monthly

statement for
the month of
August 2021

Statement
showing the
break up of
cases pending
appeals for the
month of
August 2021

Defect dairy
No.
52481/2019

Submission of
monthly
statement for
the month of
August 2021

DR(J)

DR(J)

DR(J)

DR(J)

DR(J)

DR(J)

DR(J)

DR(J)



2112 09/0
/202 |9/20
1 21

2113 09/0
/202 |9/20
1 21

2114 09/0
/202 |9/20
1 21

2115 09/0
/202 |9/20
1 21

2116 09/0
/202 |9/20
1 21

2117 09/0
/202 |9/20
1 21

2118 09/0
/202 |9/20
1 21

2119 09/0
/202 9/20
1 21

2120 |09/0

NIL

F.NO. 2/7/2021-
22/PSNR/1941

NIL

F.NO.
CESTAT/AHD/RECORDS/0
4/2014/326

F.NO.
05/CESTAT/BANG/RENT

F.NO.
25(1)/FM?CESTAT/ALLD/2
015

F.NO.
1(1)/T&I/CESTAT/ALLAHA
BAD/ 2015-PART-II

NIL

NIL

SPS TO HON
PRESIDENT,
CESTAT

PANKAJ
KUMAR
VERMA,
DEPUTY
DIRECTOR

ANIL
CHOUDHAR
Y MEMBER

()

SAANTOSH
KUMAR
TIWARI, AR

CESTAT,
BANGALORE

MANAS
KUMAR
SINHA, AR

MANAS
KUMAR
SINHA, AR

MANWAR
SINGH

JUKESH

Sanction of
sum of Rs.
2500 for
meeting out

the expenses
Water logging

on the 2nd

floor wing-V
in the office of

CESTAT
Request for

installation of
foot operated

tap in the

washroom and
also air hands

dryer

Reg. to special
leave petition
(CIVIL) Diary

No. (S)

13499/2021

Noting reg.

Rent, Water,
OSP, Elect.,
Hiring Taxi,
Xerox, Misc.

Financiagl
santion for

BNPL bill for
the month of
August 2021

Financial
sanction for

Telephone Bill

for August
2021

LEAVE

APPLICATIO

N

Request to

Accou
nt
Sectio

CT
Sectio
n

CT
Sectio

Admin
istratio

>S5

Sectio
n

Admin
istratio
n
Sectio
n

Admin
istratio
n
Sectio
n

Admin
istratio
n
Sectio
n

Admin
istratio
n
Sectio
n

Admin



/202 9/20
1 21

2121 09/0
/202 9/20
1 21

2122 09/0
/202 |9/20
1 21

2123 09/0
/202 |9/20
1 21

2124 09/0
/202 |9/20
1 21

2125 09/0
/202 9/20
1 21

2126 09/0
/202 |9/20
1 21

2127 /09/0
/202 9/20
1 21

NIL

NIL

NIL

NIL

NIL

NIL

F. NO.
PF/CESTAT/MUM/ADMN/S
S/2021

JASWAL,
MTS

TEJOSHRI

TEJOSHRI

SWAPNIL
TIWARI,
ASSISTANT
REGISTRAR,
CESTAT,
NEW DELHI

TEJOSHRI

PRIYA

ADARSH
KUMAR
GUPTA,
ADVOCATE

UMA
SHANKAR
VERMA, DR,
CESTAT,
MUMBAI

extend joining
date to one
month

Leave
application for
commuted
leave

Details of
Family

Intimation of
applications
made before
joining
CESTAT as
Assistant
Registrar

MEDICAL
REIMBURSE
MENT
CLAIM

Regarding
acceptance of
offer of
appointment

SK Verma Vs.
Uol and Ors.
filed before
the Hon Delhi
High Court

Joining report
and pay
fixation order
of the MTS
joined at
CESTAT,
Mumbai

istratio
n
Sectio
n

Admin
istratio

Sectio
n

Admin
istratio

Sectio
n

Admin
istratio
n
Sectio
n

Admin
istratio
n
Sectio
n

Admin
istratio
n
Sectio
n

Admin
istratio
n
Sectio
n

Admin
istratio
n
Sectio
n



2128 09/0
/202 |9/20
1 21

2129 09/0
/202 |9/20
1 21

2130 09/0
/202 |9/20
1 21

2131 09/0
/202 |9/20
1 21

2132 09/0
/202 |9/20
1 21

2133 09/0
/202 9/20
1 21

2134 09/0
/202 |9/20
1 21

2135 09/0
/202 9/20
1 21

2136 /09/0
/202 |9/20
1 21

2137 09/0

F. NO.
33/CESTAT/BANG/OSP

F. NO.
01/CESTAT/BANG/KRB

F. NO.
33CESTAT/BANG/OSP

NIL

F. NO.
71/PERSN/CESTAT/KOL/20
21/221

NIL

EW026823769IN-P1

EW026823755IN-P2

NIL

NIL

DR, CESTAT,
BANGALORE

DR, CESTAT,
BANGALORE

DR, CESTAT,
BANGALORE

B

BHARATHI,
SPS, CESTAT,

CHENNAI

T. K.

SARKAR, DY
REGISTRAR,

CESTAT,
KOLKATA

L.P. PANT
(SR. P.S)

CESTAT,
KOLKATA

CESTAT,
KOLKATA

ASHOK
JINDAL,

MEMBER(J)

RACHNA

Financial
implications
for engaging
of outsourcing
posts

Representation
letter for pay
fixation on
2nd MACP

Financial
implications
for engaging
of outsourcing
posts

forwarding of
medical
certificate in
respect of Sh.
P. Dinesha,
M(J)

Joining report
of Sh. Sunil
Kumar Das,
MTS

MEDICAL
REIMBURSE
MENT
CLAIM

Appeal Files

Appeal Files

Monthly
Disposal
Statement of
Appeal of
August 2021

Monthly

Admin
istratio
n
Sectio
n

Admin
istratio

Sectio

Admin
istratio
n
Sectio
n

Admin
istratio

Sectio
n

Admin
istratio

Sectio
n

Admin
istratio

Sectio
n

DR(J)

DR(J)

PA

PAto



/202 9/20
1 21

2138 09/0
/202 |9/20
1 21

2139 09/0
/202 |9/20
1 21

2140 09/0
/202 |9/20
1 21

2141 09/0
/202 |9/20
1 21

2142 09/0
/202 |9/20
1 21

2143 09/0
/202 9/20
1 21

2144 09/0
/202 |9/20
1 21

2145 09/0
/202 19/20
1 21

2146 09/0
/202 |9/20

NIL

NIL

NIL

NIL

F.NO.11/27/2020-1FU-1II

F.NO.
04/CESTAT/BANG/XEROX

F.NO.
29/CESTAT/BANG/TELE

F. NO.
01/CESTAT/BANG/BNPL

F.NO.
16(1)/ACCO&GH/CESTAT/

GUPTA, M(J)

ANIL
CHOUDHAR
Y MEMBER

()
DR, SINGLE

MEMBER
APPEAL

DR, SINGLE
MEMBER
APPEAL
BRANCH

ANIL
CHOUDHAR
Y MEMBER

()

P.KJHA,
UNDER

SECRETARY

CESTAT,

BANGALORE

CESTAT,

BANGALORE

CESTAT,

BANGALORE

MANAS
KUMAR

Disposal
Statement of
Appeal of
August 2021

Disposal
Statement for
the month of
August 2021

Supplementar
y E-hearing
cause list

Supplementar
y E-hearing
cause list

Service Tax
Appeal Nos.
52549 and
52550 of 201-
SM

Implementatio
n of the
recommendati
ons of EMC
on User
Charges

Santioned
payment of
Xerox

BSNL rent
sanctioned
amount

Sanctioned
amount of
BNPL

Financial
sacnction of

Registr
ar

PAto
Registr
ar

PA

PA

PAto
Registr
ar

Admin
istratio
n
Sectio
n

Admin
istratio
n
Sectio
n

Admin
istratio
n
Sectio
n

Admin
istratio
n
Sectio
n

Admin
istratio



1 21  |ALLD/2015-PART-II SINHA, AR Electricity bill |n
for the Month |Sectio
of August n

2021
Admin
2147 09/0 TIWARI willingness to |istratio
RATNESH, | .
/202 19/20 |NIL join post of n
1 21 KUMAR court master  |Sectio
RAMESH 0
ADMINISTR
ATIVE
2148 09/0 i Civil
/202 19/20 |NIL RAJASTH,,AN Application  DR(J)
1 21 HIGH No. 46/2021
COURT,
JODHPUR
Forwarding of
application for
2149 0900 | oo a i o SANTOSH  TAonTour A%
/202 9/20 R/08/2013/329 KUMAR, advance of Rs. Sectio
1 21 TIWARI, AR 60,000 inr/o
Hon Sh. Raju
M(T)
/2210520 8?2/8 NIL CESTAT, Sanction for g(;rctio
1 21 ALLAHABAD |Acrylic Sheet
SHASHI Ooen
2151 (09/0 BHUSHAN, Vﬁlnerabim Comp
/202 |9/20 NIL DEPUTY tickets in oﬁr uter
1 21 DIRECTOR  _ Iicator?; Cell
GENERAL PP
2152 09/0 Corporate Librar
/202 19/20 |NIL LIBRARY professionals
1 21 today Book y
Monthly
2153 /09/0 Disposal
1202 19/20 INIL Cdk“T/')ATHEW Statement of PA
1 21 ' Appeal of
August 2021
2154 09/0 Monthly
1202 9/20 NIL f’('f/'l'(\g')OHANT Disposal PA

1 21 Statement of



2155 10/0
/202 |9/20
1 21

2156 13/0
/202 |9/20
1 21

2157 13/0
/202 9/20
1 21

2158 13/0
/202 |9/20
1 21

2159 13/0
/202 |9/20
1 21

2160 13/0
/202 9/20
1 21

2161 13/0
/202 9/20
1 21

2162 13/0
/202 19/20
1 21

2163 13/0
/202 |9/20

EW026823636IN

NIL

NIL

NIL

NIL

NIL

F.NO.01/CESTAT/BANG/R
R

NIL

NIL

KOLKATA,

CESTAT

DEVENDER

(UDC)

MANAS
KUMAR

SINHA, AR

AJAY, MTS,

CESTAT,

CHANDIGAR

H

HARI

RADHAKRIS

HNAN,
COUNSEL

DOROTHY

JOSEPH,
STENO
GRADE |

DR, CESTAT,
BANGALORE

MUKESH

GUPTA, DR

CENTRAL

REGISTRY

Appeal of
August 2021

Kolkata Bench
files

RH reg.

Approval and
Financial
sanction of
Acrylic Sheet

APAR of staff
of CESTAT,
Chandigarh
for 2020

Request to
constitute
Bench to list
ROM
application of
Compuage
Infocom Ltd

Reimburseme
nt reg.

Monthly
report for E-
hearing for
August 2021

Office Order
reg. Swapnil
Tiwari (AR),
joined on
16.9.2021 in
CR

Cause list for
E-hearing of

DR(J)

Admin
istratio
n
Sectio
n

Admin
istratio

Sectio

Admin
istratio

Sectio

PAto
Registr
ar

Accou
nt
Sectio
n

DR(J)

PA



1 21 defect cases

Admin
/2218324 5’2/8 NIL AWADESH  Joining in the 'Sat®
1 21 MEENA, post of MTS Sectio
n
DR, SINGLE |Single
/Zzlc?z5 3?2/8 NIL MEMBER  MemberE-
1 21 APPEAL hearing Cause
BRANCH List
Bench wise
statement
showing
2166 13/0 pendency,
1202 9/20 INIL MUKESH _ finstitution and PA
GUPTA, DR .
1 21 disposal of
appeals and
stay
application
Order of Hon
CAT Admin
2167 13/0 EOSRL’JI\J/IAI%R Ernakulam istratio
/202 19/20 |NIL Bench-Prayer |n
1 21 ASSISTANT for earl Sectio
REGISTRAR . y
implementatio n
n
TA on Tour Accol
2168 14/0 CESTAT/AHD/ADMN/TOU SANTOSH advancg of Rs. nt
/202 19/20 R/08/2013/329 KUMAR 60,000 in r/o Sectio
1 21 TIWARI, AR |Hon Sh Raju,
M(T)
S.K. Selection of  Admin
2169 14/0 RABBANI, Sh. J.K.Golay, listratio
/202 |9/20 NIL DEPUTY SPSinCICon n
1 21 SECRETARY |deputation Sectio
(ADMN) basis n
Admin
2170 14/0 Benefits istratio
1202 9/20 INIL oA o availableto
1 21 ’ PH Employees Sectio
n
2171 |14/0 NIL PARMOD Reg. Leave for Admin

/202 19/20 KUMAR, five days istratio



2172 14/0
/202 |9/20
1 21

2173 14/0
/202 9/20
1 21

2174 14/0
/202 |9/20
1 21

2175 14/0
/202 |9/20
1 21

2176 14/0
/202 9/20
1 21

2177 14/0
/202 9/20
1 21

2178 14/0
/202 19/20
1 21

2179 14/0
/202 19/20

NIL

NIL

NIL

F.NO.
9(7)/P.F./MKY/MTS/CESTA
T/ALLD/-2019

F.NO.
01/CESTAT/BANG/CM

CESTAT/AHD/ADMN./MIS
C./04/2014/332

NIL

EW439929764IN

STENO. GR. |

MUKESH
GUPTA, DR

LAKHWINDE

R DHULL,
ubDC

RAKSHA
SAHU, UDC

MANAS
KUMAR
SINHA, AR

V.P.
PANDEY,
DR/H.0.0

SANTOSH
KUMAR
TIWARI, AR

Y.VEDA
PRAKASH,
STENO

KOLKATA
CESTAT

Essay writing
competition

Intimation for
exam

Intimation for
exam

Intimation and
issuance of
NOC reg. Sh.
Mithilesh
Yadav, MTS

Relieving
Order of Sh.
C. Manoj
Kumar TO (on
deputation)

To issue of
Experience
Certificate in
r/o Sh Jadish
G.Surti,
Advocate
enrolled with
Bar Council

Request for
updating
uploaded
order on
website

Appeal Files

n
Sectio
n

Admin
istratio

Sectio
n

Admin
istratio

Sectio
n

Admin
istratio

Sectio
n

Admin
istratio
n
Sectio
n

Admin
istratio
n
Sectio
n

Admin
istratio
n
Sectio
n

PA to
Registr
ar

DR(J)



1 21
2180 14/0

/202 19/20 [EW026823640IN KOLKATA,  Appeal Files DR(J)
1 21 CESTAT
C Admin
Hindi . .
/221(?21 3;12/8 F.NO. CESTAT,  Packwada 'Stratio
01/CESTAT/BANG/HINDI  BANGALORE 2021 reg .
1 21 2. Sectio
competition
JAGJOT .
) Admin
SINGH Service Book |. .
2182 14/0 i . istratio
/202 9/20 [EP658133320IN ASSISTANT  in r/o Sh.
1 21 P.F. Swapnil Sectio
COMMISSIO [Tiwari (AR)
NER (ADMN.)
Pemission for |/Admin
2183 14/0 treatment istratio
1202 9/20 INIL MRS US . through Max
1 21 ’ healthcare Sectio
Hospital n
JAGJOT Last pay Admin
2184 14/0 SINGH, certificate in  |istratio
F.NO. RO/ADMN- ASSISTANT
/202 19/20 r/o Sh. n
1 21 II/LPC/114 P.F. Swapnil Sectio
COMMISSIO Tiw;’ri A
NER (ADMN.) ’
Admin
2185 14/0 |F.NO. M.K.SINHA Sanction of istratio
/202 9/20 |18(1)/MISC/CESTAT/ALD/2 AFIQI " |Rs.50000in n
1 21 |015-PART-IV advance Sectio
n
. Admin
Hindi . .
/221:26 éleg F.NO. 42(1) MANAS Packwada ouratio
HINDI/CESTAT-16 SINGH, AR 2021 reg .
1 21 2. Sectio
competition
Hiring of
/221(?27 éleg F.NO. D-24(1)/NIC MOHINDER  Technical St‘;';“p
1 21 CORRES/CHE/2012 SINGH, DR Manpower Cell
through NICSI
2188 |15/0 LALIT Application  |Admin
/202 9/20 |NIL KUMAR, for CL and istratio

1 21 CESTAT RH n



BANGALORE Sectio
n

Admin
LALIT ] )
/221(?29 3?2/8 F.NO. KUMAR, Home Town |>tratio
1 21 01/CESTAT/BANG/LK CESTAT LTC reg. Sectio
BANGALORE N
Admin
2190 |15/0 LAKHWINDE istratio
/202 19/20 NIL R DHULL, :akd dayCL |-
1 21 uUDC g. Sectio
n
Admin

2191 15/0 istratio

RAKSHA

/202 |9/20 |NIL CL reg. n

1 21 SAHU, UDC Sectio
n
Admin

2192 15/0 Commuted istratio

/202 |9/20 |NIL -SI-.EJEONCS)I_('BRA’_” leave of 30 n

1 21 days Sectio

n
Admin

2193 [15/0 RAKSHA Intimation for Istratio

/202 19/20 NIL SAHU UDC  lexam n

1 21 ' Sectio

n
Admin

2194 115/0 LALIT Medical istratio

/202 |9/20 |NIL PRASAD Reimburseme |n

1 21 PANT, SPS nt claim Sectio

n
DR,
CES

2195 15/0 O.E advance TAT

/202 1/9/20 gll?IC?E.STAT/BANG/OE gii\l%E:EOAI-?rI’E for the month !

1 21 of June 2021 Ban
galo
re

2196 16/0 F. 2/SCJ- g/':@'\'AﬁNJAY Outstanding  CT

/202 19/20 2/[FACTORY/OUTSTANDIN ADDL ’ payment Sectio

1 21 GDUES/ 2021-2022/605 : reminder n

SUPERINTEN



2197 16/0
/202 |9/20
1 21

2198 16/0
/202 9/20
1 21

2199 16/0
/202 |9/20
1 21

2200 17/0
/202 |9/20
1 21

2201 17/0
/202 |9/20
1 21

2202 17/0
/202 9/20
1 21

2203 17/0
/202 9/20
1 21

2204 |17/0
/202 9/20
1 21

DENT

NIL RAO, M(T)
E.NO. DR, CESTAT,
01/CESTAT/BANG/VPP  BANGALORE
F.NO. DR, CESTAT,
01/CESTAT/BANG/SSG ~ BANGALORE
VINEETHA
NIL M.PILLAI

CESTAT/AHD/ADMIN/16/2 | SANTOSH
011/336 KUMAR
TIWARI. AR
VINEETHA
M.PILLAI
NIL COURT
MASTER
CESTAT/AHD/PER/70/2018/ | SANTOSH
o KUMAR
TIWARI. AR
CESTAT/AHD/PER/70/2018/ | SANTOSH
T KUMAR
TIWARI, AR

P.V.SUBBA Reg. Causal

Leave

Forwarding of

Leave
application
and joining
report

Request for
issue of

details/docum

ents

Reg. Leave
station wef
17.09.2021

Hindi
Packwada
2021 reg.

CCS leave

from 14.06.21

to 02.08.21

Application to

the post of
Senior

Administrative

Officer in

IUCTE inr/o

Sh. Santosh

Kumar Tiwari

Application to
post of DR in

National
Institute of

Admin
istratio

Sectio
n

Admin
istratio
n
Sectio
n

Admin
istratio

Sectio
n

Admin
istratio
n
Sectio
n

Admin
istratio
n
Sectio
n

Admin
istratio
n
Sectio
n

Admin
istratio

Sectio

Admin
istratio
n
Sectio



2205 17/0
/202 9/20
1 21

2206 17/0
/202 9/20
1 21

2207 17/0
/202 |9/20
1 21

2208 17/0
/202 |9/20
1 21

2209 17/0
/202 |9/20
1 21

2210 17/0
/202 |9/20
1 21

2211 17/0
/202 |9/20
1 21

2212 17/0
/202 19/20
1 21

2213 17/0
/202 19/20
1 21

2214 17/0
/202 |9/20

F.NO.A-
20(6)/PERS.FILE/NV-
MTS/CHE/2018

F.NO. D-24(1)/NIC
CORRES/CHE/2012

D.NO. 19687/2009/SEC-
XVII-A

F.NO.
CESTAT/AHD/MISC./ORDE
R SEC/11/2010/334

F.NO. CESTAT-AHD/E-
HEARING/2020/337

NIL

F.NO.
CESTAT/MUM/ADMIN/NIC
SI-MANPOWER/2021

NIL

F.NO. 3/5/MISC/ADMN.-
2017-11

F.NO.
01/CESTAT?BANG/JUDL

MOHINDER

SINGH,DR

MOHINDER
SINGH, DR

AR,
SUPREME

COURT OF

INDIA

SANTOAH

KUMAR

TIWARI, AR

AR/TO,
CESTAT-

AHMEDABA

D

ROHIT
KUMAR

SHUKLA, DR,

CESTAT,
MUMBAI

ROHIT
KUMAR

SHUKLA, DR,

CESTAT,
MUMBAI

DR, CESTAT,
HYDERABA

D

DR, CESTAT,
CHANDIGAR

H
DR,

CESTAT,BAN

Design, r/o

Application to
CSIR National

Institute of

Oceanography

inr/o Ms.
Nimisha

Vijayan, MTS

Hiring of
Technical
Manpower

through NICSI

Civil Appeal
No. 7514 of

2009

Reg. Appeal

Report for E-
hearing appeal

and

applications

for August

Compliance
report for the
Circular dated

15.09.2021

Request for

allocation of

additional

Fund under It

n

Admin
istratio
n
Sectio
n

Comp
uter
Cell

DR(J)

DR(J)

DR(J)

PAto
Registr
ar

Accou
nt
Sectio

Head 2021-22 "

Compliance

report of

Circular dated

15/09/2021

Compliance of
email circular
dated 15.09.21

Compliance

report on

PA to
Registr
ar

PA to
Registr
ar
PAto
Registr



2215 17/0
/202 9/20
1 21

2216
1202

17/0
9/20

2217
/202

17/0
9/20

2218 17/0
/202 |9/20
1 21

2219 17/0
/202 9/20
1 21

2220 17/0
/202 9/20
1 21

2221 17/0
/202 |9/20
1 21

2222 20/0
/202 9/20
1 21

2223 20/0
/202 9/20
1 21

2224 20/0
/202 |9/20

NIL

NIL

NIL

F.NO. 9(14)SE AND
PD/2021/301(M)

F.NO.
28(15)/TOUR/CESTAT/AD
MN.2010-VOL.II

NIL

NIL

NIL

F.NO. G-18(3)/MISC.
CASH/CESTAT/CHE/2016

F.NO.
01/CESTAT/HYD/ESTT/17-

GLORE

RACHNA
GUPTA, M(J)

RACHNA
GUPTA, M(J)

P.DINESHA,
M(QJ)

AR, CESTAT

BANGALORE

MUKESH
GUPTA, DR

ANIL
CHOUDHAR
Y MEMBER

()

DR/AR,
CENTRAL
REGISTRY

TAXMANN

BALASUBRA

MANI S, AR

T.VISWA
PRAKASH,

circular dated
15.09.2021

Two days
Casual Leave

For Earned
Leave reg.

Request for
leave and
permission to
leave station

forwarding for
documents
through proper
channel

TourOrder of
Sh Bineesh
Kumar K.S.,
Registrar
E-hearing
Cause List of
Mr. Anil
Choudhary
M(J)

Cause list for
E-hearing of
defect cases

Library Book

Revision of
LOC for
payment in
DTE Head

Renewal of
existing lease

ar

Admin
istratio

Sectio
n

Admin
istratio

Sectio
n

Admin
istratio

Sectio

Admin
istratio

Sectio
n

PA

PA

PA

Librar
y

Accou
nt
Sectio
n

Admin
istratio



2225 20/0
/202 |9/20
1 21

2226 20/0
/202 |9/20
1 21

2227 20/0
/202 |9/20
1 21

2228 20/0
/202 |9/20
1 21

2229 20/0
/202 9/20
1 21

2230 20/0
/202 |9/20
1 21

2231 20/0
/202 9/20
1 21

2232 20/0

NIL

NIL

NIL

NIL

F.NO. 11/2/2021-
IFU(B&A)/EC

NIL

NIL

2104/OFFICERS/AUG

DR, CESTAT, |deed for the
HYDERABA period of

D

JITENDER,

MTS

SUSHMA

RANI, MTS

SUSHMA

RANI, MTS

VINEETHA

M.PILLAL,
COURT
MASTER

UMESH KR.
AGARWAL,

UNDER

SECRETARY

TO GOI

ROHIT

YADAV, MTS

ASHISH

KALPANA

3years w.e.f.
03.11.2020 to

02.11.2023

Joining Report

Reg. Leave

Leave reg.

Sanction for

transaction

Allocation of

fund under
Major Head

7610 loans to
Govt. Servants

under Grant
No. 29

Joining Report

Joining Report

No candidate

n
Sectio
n

Admin
istratio
n
Sectio
n

Admin
istratio
n
Sectio
n

Admin
istratio
n
Sectio
n

Admin
istratio

Sectio
n

Admin
istratio
n
Sectio
n

Admin
istratio
n
Sectio
n

Admin
istratio
n
Sectio
n

Admin



/202 9/20
1 21

2233 20/0
/202 |9/20
1 21

2234 20/0
/202 |9/20
1 21

2235 20/0
/202 |9/20
1 21

2236 20/0
/202 |9/20
1 21

2237 20/0
/202 |9/20
1 21

2238 20/0
/202 9/20
1 21

2239 20/0
/202 |9/20
1 21

2240 [20/0

2021/DGR/EMP-2 (NAC)

NIL

NIL

F.NO.
CESTAT/MUM/ADMN/USV
/2021/501

F.NO. A. 19013/34/2021-AD.
1C (CESTAT)

F.NO. A. 19011/2/2013-
AD.1C(CESTAT)

F.NO. A-50050/4/2021-VIG.

F.NO.

MISHRA,
DEPUTY
DIRECTOR/E
MP-3 FOR
DG(R)

AR, CPWD,
BANGALORE

ANKUR
DAHIYA

ROHIT
KUMAR
SHUKLA, DR,
CESTAT,
MUMBAI

S.BHOWMIC
K, UNDER
SECRETARY
TO GOI

S.
BHOWMICK,
UNDER
SECRETARY
OF THE GOl

AMIT
MEENA,
DEPUTY
SECRETARY

(HQ)

VII(HQ)10/GEN./110/2017/8 AR, CUSTOM

017

F.NO. D-

ASSISTANT

available for
the post of AR

Forwarding of
documents

through proper 0

channel of

Ankur Dahiya, 0

LDC

Willingness to
accept offer of
appointment
as Court
Master in
CESTAT

EL application
of Sh. Uma
Shankar
Verma, DR

Extension of
deputation
period of Ms.
P Prasanna,
TO, CESTAT

Application
for the post of
chairperson in
CERC

Office Memo
for
observation of
Vigilance
Awareness
Week 2021

Appeal of M/s
Bergen
Engines India
Pvt. Ltd.

Issue of NOC

istratio
n
Sectio
n

Admin
istratio

Sectio

Admin
istratio

Sectio

Admin
istratio

Sectio
n

Admin
istratio
n
Sectio
n

Admin
istratio

Sectio
n

Admin
istratio

Sectio

AR/Cu
S

CT



/202 9/20
1 21

2241 21/0
/202 |9/20
1 21

2242 21/0
/202 |9/20
1 21

2243 21/0
/202 |9/20
1 21

2244 21/0
/202 |9/20
1 21

2245 21/0
/202 |9/20
1 21

2246 21/0
/202 |9/20
1 21

2247 21/0
/202 |9/20
1 21

2248 21/0
/202 9/20
1 21

1/NMB/6A/1110382738

F.NO. CESTAT-AHD/E-
HEARING/2020/346

NIL

D.NO. 23105/2020/SEC-
XVII-A

JPR/CGST/21-22/018

F.NO.
GEXCOM/REV/CE/11/2020/
2850

F.NO.
01(05)/CIRCULAR/CESTAT
/2021

F.NO. D-
6(1)/LB/CESTAT/CHE/2019

F.NO. A-45(1)/MISC-
AR(JUDICIAL/CHE?2016

DIRECTOR
OF ESTATES

AR, CESTAT,
AHMEDABA

D

NIVEET
SETH,

ADVOCATE

AR,
SUPREME

COURT OF

INDIA

RAJESH
KUMAR

VIUAYVARGI

YA, SR.
OFFICER-
FINANCE
AND

ACCOUNTS

PARTHAROY
CHOWDHUR

Y

COMMISSIO

NER

DR, CESYAT,
HYDERABA

D

MOHINDER
SINGH, DR

BALASUBRA
MANI S, AR

in favour of

Mr. Chhagan
Lal Mahar in

r/o Quarter
Monthly

disposal report

Aug 2021
Requesting
listing of
Appeal No.

C/50334/2021
titled as PLG
Impex Vs CC,

Jodhpur on
20.09.2021

Reg. Civil
Appeal No.

5021 of 2021

Excise Appeal
No 52739 of

2018

Appeal No.

E/50837/2020-

EX(DB) pf
CSM Altaf

Compliance

report of

Circular dated

15/09/2021

Reference to
Larger Bench

Listing of

cases without
a request fpr e-

hearing

Sectio
n

DR(J)

DR(J)

DR(J)

DR(J)

DR(J)

PAto
Registr
ar

PAto
Registr
ar

PAto
Registr
ar



2249 21/0
/202 9/20
1 21

2250 21/0
/202 |9/20
1 21

2251 21/0
/202 |9/20
1 21

2252 21/0
/202 |9/20
1 21

2253 21/0
/202 |9/20
1 21

2254 22/0
/202 9/20
1 21

2255 22/0
/202 19/20
1 21

2256 22/0
/202 |9/20
1 21

F.NO.
7ISTAT/CESTAT/KOL/09/24
3

F.NO.
CESTAT/AHD/LB/2021/134

NIL

F.NO.
CESTAT/AHD/LB/2021/135

F.NO.
CESTAT/MUM/ADMN/RKS
/2021/496

NIL

NIL

NIL

T.K.SARKAR,
DR

DR, CESYAT,
HYDERABA
D

REKHA
SHEKHAWA
T, STENO-I

DR, CESYAT,
HYDERABA
D

ROHIT
KUMAR
SHUKLA, DR,
CESTAT,
MUMBAI

ASHOK
DHINGRA
ASSOCIATES
, GURGAON

NIVEET
SETH,
PRAYAGRAJ,
upP

SACHIN
CHAUDHAR
Y, LDC

Reg. Circular
date
15.09.2021

Constitution
of Larger
Bench in the
case of CCE
and ST
Hyderabad
V/s M/s
Kaminin Ispat
Ltd.

Correction in
the uploaded
Appeal

Constitution
of Larger
Bench in the
case of M/s
Classic
compressors
V/s CCT
Hyderabad

Medical leave
application of
Sh Rohit
Kumar
Shukla, DR

Request for
constitution of
LB in the
matter of
E/10081/2013
and
E/11791/2014

Request for
Constitution
of appropriate
bench

CL application

PAto
Registr
ar

PAto
Registr
ar

PAto
Registr
ar

PAto
Registr
ar

Admin
istratio
n
Sectio
n

PAto
Registr
ar

PAto
Registr
ar

Admin
istratio
n
Sectio
n



Forwarding of Admin

BALASUBRA . .
/2220527 3/22/8 F. NO. A-24(1)/LEAVE MANI S., AR, 'a-ss;ﬁaﬁon o (e
FILE/MS-DR/CHE/2021 CESTAT, . .
1 21 Sh. Mohinder |Sectio
CHENNAI :
Singh, DR n
Admin
2258 22/0 F. NO. Request to istratio
/202 19/20 34/PERSON/CEGATCAL/20 Eg’Lf(iSTT:T’ retumpre  |n
1 21 |00/232 receipted bill |Sectio
n
RAJIV Admin
2259 22/0 RANJAN, Intimation for |istratio
/202 9/20 |NIL LDC, applying n
1 21 CESTAT, examination  |Sectio
NEW DELHI n
ROHIT Compliance
2260 22/0 KUMAR Report for the PA to
/202 9/20 NIL SHUKLA, DR, |~ Registr
Circular dated
1 21 CESTAT, 15.09.2021 ar
MUMBAI o
Request to
ROHIT include LLB /Admin
2261 22/0 F. NO. KUMAR degree on istratio
/202 9/20 PF/ICESTAT/MUM/ADMN/ |SHUKLA, DR, record of Shri |n
1 21 |AKY CESTAT, Ashutosh Kant |Sectio
MUMBAI Yadav (Court |n
Master)
ROHIT Request for ~ |Admin
2262 22/0 F. NO. KUMAR providing istratio
/202 9/20 |CESTAT/MUM/ADMN/USV SHUKLA, DR, Service n
1 21 /2021 CESTAT, Verification  |Sectio
MUMBAI Certificate n
Admin
2263 22/0 ANIL EAEEIEI\)/IISCIFESE istratio
/202 9/20 |NIL CHOUDHAR
1 21 Y M(J) MENT Sectio
CLAIM N
Admin
2264 22/0 EAR\TISI\K/I(J) Leave istratio
/202 9/20 |NIL : ' |application n
1 |21 CESTAT,  ithsLP  Sectio
MUMBAI

n
2265 |22/0 |NIL PANKAJ Submission of |Admin



/202 9/20
1 21

2266 22/0
/202 9/20
1 21

2267 22/0
/202 9/20
1 21

2268 22/0
/202 |9/20
1 21

2269 23/0
/202 |9/20
1 21

2270 23/0
/202 |9/20
1 21

2271 23/0
/202 |9/20
1 21

2272 23/0
/202 |9/20
1 21

2273 23/0
/202 19/20
1 21

2274 23/0
/202 |9/20
1 21

F. NO. A 50050/112/2021 -
AD.IA

F. NO. C/87872/19-MUM &
ORS.

F. NO.
CESTAT/MUM/ADMIN/NIC
SI-MANPOWER/2021

NIL

NIL

F.NO.
36/MISC(JUDICIAL)/CEST
AT/ALLD/2016

F.NO.
01/CESTAT/BANG/JUDL.

C.NO:IV(6)REVIEW/GST/D
ELHI-
SOUTH/CESTAT/PVR/365/2
021-22

F.NO.
CESTAT/MUM/ADMIN/NIC
SI-MANPOWER/2021

KUMAR
MALLICK,
LIA, CESTAT,
NEW DELHI

S
BHOWMICK,
us

COMMISSIO
NER (AR),
MUMBAI

ROHIT
KUMAR
SHUKLA, DR,
CESTAT,
MUMBAI

ARCHANA,
STENO-II

ARCHANA,
STENO-II

MANAS
KUMAR
SINHA, AR

DR, CESTAT,
BANGALORE

KUMAR
SATYA, GST
SOUTH
DELHI

ROHIT
KUMAR
SHUKLA, DR,
CESTAT,

joining report
and grant of
HPL

Republic Day
Celebration,
2022 - issue of
invitation
cards

Written
submission
made by ARs
on conclusion
of hearing on
03.09.2021

Request for
allocation of
additional
fund under IT
Head 2021-22

Correction in
the appeal
uploaded

Correction in
the uploaded
Appeal

Report as per
Circular dated
15.09.2021

Compliance
report of
Circular dated
15/09/2021

Supply of
certified copy
of CESTAT
Final order
No. 51625-
51626/2021

Approval for
onetime
payment of
Rs2, 73,014/-

istratio
n
Sectio
n

CT
Sectio
n

DR(J)

Accou
nt
Sectio
n

PAto
Registr
ar
PAto
Registr
ar

PA to
Registr
ar

PAto
Registr
ar

AR/Cu

Comp
uter
Cell



MUMBAI for hiring of

technical
manpower for
3 months
through NICS
Admin
2275 123/0 |F.NO. Service istratio
/202 9/20 |10/PERSN/CAL/CESTAT/19 E‘F*:'SARKAR’ Verification  n
1 21 |98 Certificate Sectio
n
Admin
2276 23/0 SEEMA Reg. Causal  |istratio
/202 |9/20 |NIL SADANA, Leave on n
1 21 SPS 13.09.2021 Sectio
n
Admin
2277 23/0 SEEMA REg. Earned istratio
/202 |9/20 |NIL SADANA, Leave on n
1 21 SPS 17.09.2021 Sectio
n
Forwarding of Adm?n
2278 23/0 |[F.NO.A- BALASUBRA 'Service Book istratio
/202 9/20 |20(4)/PERS.FILE/BSL- MANIS. AR of Smt. B.S
1 21 HC/CESTAT/CHE./2016 ’ " |Sectio
Lakshmi, HC
2279 23/0 Corporate Librar
/202 19/20 |NIL LIBRARY professionals
1 21 today Book
ROHIT Request for Accou
2280 23/0 |F.NO. KUMAR allocation of nt
/202 |9/20 |CESTAT/MUM/ADMN/NIC |[SHUKLA, DR, |additional Sectio
1 21 |SI-MANPOWERR/2021 CESTAT, fund under It
MUMBAI Head 2021-22
Admin
2281 27/0 istratio
/202 9/20 NIL RAM MEENA JOINING n
REPORT .
1 21 Sectio
n
Admin
2282 27/0 istratio
JOINING
/202 |9/20 |NIL SOMPAL REPORT

1 21 Sectio
n



2283 27/0
/202 |9/20
1 21

2284 2710
/202 9/20
1 21

2285 27/0
/202 |9/20
1 21

2286 27/0
/202 |9/20
1 21

2287 2710
/202 9/20
1 21

2288 28/0
/202 9/20
1 21

2289 28/0
/202 19/20
1 21

F.NO. 49(1)/ MEDICAL
CLAIM /CESTAT/2017-
PART-III

NIL

F.NO.
37(1)/OUTSOURCING-
GROUP-
C/CESTAT/ALLD/2016

CESTAT/AHD/ADMN/TOU
R/08/2013/352

CESTAT/AHD/ADMN/TOU
R/08/2013/351

F NO.
37(1)/OUTSOURCING-
GROUP-
C/CESTATALLD/2016

CESTAT/AHD/COM/07/202
0/349

MANAS
KUMAR
SINHA, AR

MANAS
KUMAR
SINHA, AR

MANAS
KUMAR
SINHA, AR

SANTOSH
KUMAR
TIWARI, AR

SANTOSH
KUMAR
TIWARI, AR

MANAS
KUMAR
SINHA, AR,
CESTAT,

ALLAHABAD

SANTOSH
KUMAR
TIWARI,
ASSISTANT

REGISTRAR, [through NICSI

Medical
Reimburseme
nt claim

Reg.
stationery
items
sanctioned Rs.
68063

Hiring
MTS/Safaiwal
a on outsource
Basis

Forwarding of
application for
TA on Tour
advance of
RS. 50,000/-
in r/o Hon Sh
Ramesh Nair,
M(J),
CESTAT,
Ahmedabad

Forwarding
for TA on
Tour advance
of Rs.
1,00,000/- in
r/o Hon Sh
Ramesh Nair,
M(J),
CESTAT,
Ahmedabad

Hiring of Data
Entry
Operator on
outsource
basis
regarding

Regarding
hiring of

Technical
manpower

Accou
nt
Sectio
n

Accou
nt
Sectio

Accou
nt
Sectio
n

Accou
nt
Sectio
n

Accou
nt
Sectio

Comp
uter
Cell

Comp
uter
Cell



CESTAT, in respect of
AHMEDABA |CESTAT,

D Ahmedabad
ANIL .
2290 28/0 CHOUDHAR ;’xg'éfl‘é‘gfr CcT
/202 |9/20 |NIL Y, M-], maintenance Sectio
1 21 CESTAT,
DELHI of Court No. 2
Forwarding of
MANAS intimation and |Admin
2291 28/0 |FILE NO. KUMAR issuance of istratio
/202 19/20 |9(5)/PF/VB/MTSICESTAT/A SINHA, AR, |NOC n
1 21 |LLD/2018 CESTAT, regarding Sh. |Sectio
ALLAHABAD |Vivekanand |n
Bharti, MTS
Admin
2292 28/0 SAKAL DEO |Application |istratio
/202 |9/20 |NIL SAH, COURT [for Earned n
1 21 MASTER Leave Sectio
n
Request letter
of Sh. P. J.
ROHIT Joseph, Sr. PS |Admin
2293 28/0 E NO KUMAR (Retd.) for istratio
/202 9/20 | -/~ SHUKLA, DR, payment of n
1 21 PFICESTAT/MUM/PJJ/2018 CESTAT, interest upon |Sectio
MUMBAI the various n
payments
made to him
Admin
2294 28/0 SUNDEEP Casual Leave istratio
/202 |9/20 |NIL CHOPRA, aoolication
1 21 ubcC PP Sectio
n
Admin
2295 28/0 SUNDEEP Application  |istratio
/202 |9/20 |NIL CHOPRA, for Earned n
1 21 ubDC Leave Sectio
n
Admin
2296 (28/0 SATPAL Earned Leave Istratio
/202 19/20 NIL SINGH, MTS |application
1 2 ! PP Sectio

n



LAKHWINDE Admin

2297 128/0 R DHULL, Intimation for |istratio
/202 19/20 |NIL UDC, applying inan |n
1 21 CESTAT, examination |Sectio
NEW DELHI n
Admin
2298 28/0 BHAVNA | timation for listratio
SINGH, UDC, .
/202 19/20 |NIL applying n
1 21 CESTAT, examination |Sectio
NEW DELHI N
Admin
2299 28/0 SWAPNA A. Leave istratio
/202 9/20 |NIL NAIR, HEAD aoplication
1 21 CLERK PP Sectio
n
Admin
MUKESH . )
/223(;)20 3?2/8 NIL GUPTA, DR, (Traininig from |nstrat|o
1 21 CESTAT, ISTM Sectio
NEW DELHI 0
Admin
Undue delay . . ..
2301 128/0 P.J. JOSEPH, |in payment of Istratio
/202 |9/20 |NIL :
SPS (RETD.) |retirement .
1 21 . Sectio
benefits
Admin
2302 28/0 Requestfor . atio
1202 19/20 NIL SATPAL Issuing N
SINGH, MTS |Service )
1 21 i Sectio
Certificate 0
Admin
2303 28/0 PRAMOD cL istratio
/202 19/20 NIL KUMAR, Aoplication
1 21 STENO | PP Sectio
n
Forwarding of
joining report
ROHIT of Sh. Tiwari |Admin
2304 |28/0 |F. NO. KUMAR Ratnesh istratio
/202 |9/20 |PF/CESTAT/ADMIN/MUM/ |[SHUKLA, DR, [Kumar n
1 21 | TRKR-CM/2021 CESTAT, Ramesh, Court |Sectio
MUMBAI Master at n

CESTAT,
Mumbai



2305 28/0
/202 |9/20
1 21

2306 28/0
/202 9/20
1 21

2307 28/0
/202 |9/20
1 21

2308 28/0
/202 19/20
1 21

2309 28/0
/202 9/20
1 21

2310 28/0
/202 19/20
1 21

FILE NO.
4(1)/PF/ARVIND/STENO-
I1I/CESTAT/ALD/2016

NO. A12011/04/2019-
AD.IA(PART-1)

NIL

F. NO. A-24(1)/LEAVE
FILE/MS-DR/CHE/2021

NIL

NIL

MANAS
KUMAR

SINHA, AR,

CESTAT,

ALLAHABAD

ANITA
GARG,
SECTION
OFFICER
(AD.IA),

DEPTT. OF
ECONOMIC

AFFAIRS

ANIL
KUMAR,
MTS,
CESTAT,

NEW DELHI

BALASUBRA
MANI S., AR,

CESTAT,
CHENNAI

ASHOK
DHINGRA,

ADVOCATE,
GURGAON

ANIL

CHOUDHAR

Y, M-J,
CESTAT,
DELHI

No Objection

Certificate

Forwarding of
application in
respect of Mr.
Jasbir Singh,
Head Clerk for

the post of
Assistant

(Excluded) in
Department of

Econimic
Affairs,
Ministry of
Finance on

deputation/abs

orption
Medical

Reimburseme

nt Claim in
respect of
daughter

Forwarding of

Leave

application of
Sh. Mohinder

Singh, DR,
CESTAT,
Chennai

Request for

constitution of
Larger Bench
in the case of
Isagro (Asia)
Agrochemical

s Pvt. Itd.

Pronouncemen

t of orders

Admin
istratio

Sectio
n

Admin
istratio
n
Sectio
n

Admin
istratio
n
Sectio
n

Admin
istratio
n
Sectio
n

PAto
Registr
ar

PA to
Registr
ar



2311 28/0
/202 |9/20
1 21

2312 28/0
/202 |9/20
1 21

2313 28/0
/202 |9/20
1 21

2314 28/0
/202 9/20
1 21

2315 28/0
/202 |9/20
1 21

2316 28/0
/202 |9/20
1 21

2317 28/0
/202 |9/20
1 21

2318 28/0
/202 |9/20
1 21

NIL

NIL

NIL

NIL

NIL

NIL

F. NO.
36/MISC(JUDICIAL)/CEST
AT/ALLD/2016

NIL

REKHA

SHEKHAWA

T,PATO

PRESIDENT

ARCHANA,
STENO GR. Il

DR,
CENTRAL

REGISTRY,
NEW DELHI

DR, SINGLE

MEMBER
APPEAL
BRANCH

SHOBHA
RAJESH,
STENO-II

S. K

MOHANTY,

MEMBER

(JUDICIAL),

CESTAT,
MUMBAI

MANAS
KUMAR

SINHA, AR,

CESTAT,

ALLAHABAD

SINGLE
MEMBER
APPEAL
BRANCH

Correction in
the uploaded
appeal

Correction in
the uploaded
appeal

Central
Registry
Cause List for
E-hearing of
defect cases

SINGLE
MEMBER
APPEAL
BRANCH E-
HEARING
CAUSELIST

Disposal
statement of
Sh. P. Anjani
Kumar,
Member
(Technical) for
the month of
August 2021

Monthly
Disposal
Statement of
Appeals for
the month of
August 2021

Report as per
Circular dated
15.09.2021

SINGLE
MEMBER
APPEAL
BRANCH E-
HEARING
CAUSELIST

PAto
Registr
ar

PAto
Registr
ar

PA

PAto
Registr
ar

0

A



LAKHWINDE Admin

2319 28/0 R DHULL, Casual leave istratio
/202 19/20 NIL UDC, aplication
12 CESTAT, PP Sectio
NEW DELHI n
S (I?feg[]esentatlon Admin
232012810 |- '\ 5 A-50050/4/2021- BHOWMICK, |~ ndrakant  ['Stratio
/202 19/20 AD.IC(CESTAT) USTO THE Bhatu
1 21 ' GOVT OF Sectio
INDIA Bahalkar, retd. N
SPS, CESTAT
Visiting Air
2321 28/0 |F. NO. KUMAR ofgf’ice g istratio
/202 |9/20 |CESTAT/ADMIN/MUM/ES |SHUKLA, DR, remises for
1 21 TATE MANAGER/2006/523 |CESTAT, P Sectio
CESTAT,
MUMBAI .
Mumbai on
rental basis
MANAS Admin
2322 128/0 |FILE NO. KUMAR No Obiection istratio
/202 19/20 |4(1)/PF/ARVIND/STENO- SINHA, AR, Certifitj:ate n
1 21 II/CESTAT/ALD/2016 CESTAT, Sectio
ALLAHABAD n
MANAS Admin
2323 28/0 |FILE NO. KUMAR No Obiection istratio
/202 9/20 |4(2)/PF/B.P/ISTENO- SINHA, AR, Certificj:ate n
1 21 III/CESTAT/ALD/2017 CESTAT, Sectio
ALLAHABAD n
2324 28/0 E.HOWMICK oofu‘t’;?'uor‘f;ng ﬁ'?rg'][:g
F. NO. A-50050/4/2021- " |posts in
/202 19/20 USTO THE n
AD.IC(CESTAT) CESTAT for :
1 21 GOVT OF Sectio
the FY 2021-
INDIA n
22
T. K. Admin
2325 (28/0 |F. NO. SARKAR, DY |Service istratio
/202 9/20 |10/PERSN/CAL/CESTAT/19 |REGISTRAR, |Verification n
1 21  198/251 CESTAT, Certificate Sectio
KOLKATA n
S. Republic Day
/25’()22‘3 3?2/8 F. NO. A-50050/112/2021-  BHOWMICK, Celebration, geTctio
1 21 AD.IA USTO THE 2022 - issue of

GOVT OF invitation



2327 28/0
/202 9/20
1 21

2328 28/0
/202 |9/20
1 21

2329 28/0
/202 |9/20
1 21

2330 28/0
/202 19/20
1 21

2331 28/0
/202 9/20
1 21

2332 28/0
/202 19/20
1 21

NIL

F. NO. A-50050/4/2021-AD.

IC(CESTAT)

F. NO.

CESTAT/MUM/ADMIN/NIC

SI-MANPOWER/2021

CESTAT/AHD/ADMN/TOU

R/08/2013/351

C. NO.

IV/(16)30/R/UDR/MISC.-

CESTAT/2017/PT/1858

NIL

INDIA

C.L.
MAHAR,
RETIRED
MEMBER

(TECHNICAL

)

S

BHOWMICK,
USTO THE

GOVT OF
INDIA

ROHIT
KUMAR

SHUKLA, DR,

CESTAT,
MUMBAI

SANTOSH
KUMAR
TIWARI,

ASSISTANT
REGISTRAR,

CESTAT,

AHMEDABA

D

DR. BS
MEENA,

COMMISSIO
NER, CGST,

UDAIPUR

DELHI
CUSTOMS
BROKERS

cards

Issue of No

Demand

Certificate (for

pension) in

favour of C. L.

Mahar in cT .
Sectio

respect of

Quarter No.

D-1/Tower-3,

New

Motibagh,

New Delhi

Upgradation
of
computerisatio
nin CESTAT

Comp
uter
Cell

Approval for

onetime

payment for

hiring of

Technical uter
Cell

manpower for

3 months

through NICSI

Comp

Forwarding of
application for |Accou
TA ontourin |nt

respect of Sectio
Ramesh Nair, n

M-J

Request for

providing

certified copy DR()
of Final Order
Customs PAto
Brokers Registr

ASSOCIATIO |Grievance ar

N



2333 30/0
/202 19/20
1 21

2334 30/0
/202 |9/20
1 21

2335 30/0
/202 |9/20
1 21

2336 30/0
/202 9/20
1 21

2337 30/0
/202 |9/20
1 21

2338 30/0
/202 19/20
1 21

2339 30/0
/202 9/20
1 21

NIL

NIL

CESTAT/AHD/ADMN/CIRC
ULAR/ORDER/NOTICE/2/2
013

F.NO. CESTAT/CB/2019/534

F.N.
54/COMP/CESTAT/KOL/20
00

NIL

NIL

VIJAY
KUMAR,
HEAD
CLERK
(RETIRED)

AR/DDO

SANTOSH
KUMAR
TIWARI, AR

DR, CESTAT,

MUMBAI

T.K.SARKAR,

DR

SUSHMA
RANI, MTS

S.S.GARG,
M(J)
(RETIRED)

Clarification
reg Licence
Fee Recovery
certificate
dated
06.09.2021
issued by the
Appellate
Tribunal

Revised
Estimates for
2021-22 and
Budget
Estimates for
2022-23

Compliance of

HQ Circular
No.

01(05)/Circula
r/CESTAT/20

21 dtd
15.09.2021

Nomination of
third Member,

Appeal No.

C/853/2009 in

the matter of
CC Nhava

Sheva vs. M/s

Sun Tex

Hiring of
Technical
Manpower

CL reg.

Request for
issue of
Service
Certificate/
Character&
Antecedents

Accou
nt
Sectio

Accou
nt
Sectio
n

PAto
Registr
ar

PAto
Registr
ar

Comp
uter
Cell

Admin
istratio
n
Sectio
n

Admin
istratio
n
Sectio
n



Certificate

2340 30/0 F.NO. ROHIT
/202 19/20 |PF/CESTAT/ADMIN/MUM/ KUMAR
1 21  |SKS/2021

Forwarding of

ROHIT Representation Admin
2341 30/0 F.NO. KUMAR of Sh Shashi  |istratio
/202 9/20 PF/CESTAT/ADMIN/MUM/ [SHUKLA, DR, |[Kumar Soni, n
1 21  |SKS/2021 CESTAT, UDC, Sectio
MUMBAI CESTAT,Mu n
mbai
Admin
2342 30/0 istratio

MANWAR Application
/202 19/20 |NIL SINGH, UDC [for leave

1 21 Sectio
n
Forwarding of Admin
/223;23 35’2/8 F.NO. A-24(2)/LEAVE BALASUBRA ﬂ;"g;}”g Report tratto
1 21 FILE/TKS-DR/CHE/2018 MANI S, AR Mohinder Sectio
Singh, DR n
Admin
2344 30/0 Allotement of |istratio
/202 9720 NIL '&ASI\IXXJR Lo NewGovt.  n
1 21 ! Accomadation |Sectio
n
Admin
2345 30/0 DOROTHY istratio
JOSEPH, Request for
/202 9/20 |NIL
1 21 STENO Casual Leave Sectio
GRADE | N
ROHIT Undue dela Admin
2346 30/0 |F.NO. KUMAR in pa ment)(/Jf istratio
/202 19/20 |PFICESTAT/MUM/PJJ/218/5 SHUKLA, DR, ret?re¥nent
1 21 30 CESTAT, benefits Sectio
MUMBAI n
Forwarding of Admin
2347 |30/0 |[F.NO. A- ) istratio
/202 9/20 20(3)/PERS.FILE/SK- g/:ﬁngNggR gipsrﬁsegjffi'lon
1 21 LDC/CESTAT/CHE/2016 ' ' Sectio

Kumar, LDC

2348 |30/0 REF.NO.CESTAT?MUM/SK |S.K.MOHANT |Availment of Admin
/202 19/20 |M/2021 Y, M(J) CL and RH istratio



2349 30/0
/202 |9/20
1 21

2350 30/0
/202 9/20
1 21

2351 30/0
/202 |9/20
1 21

2352 30/0
/202 |9/20
1 21

2353 30/0
/202 |9/20
1 21

NIL

NIL

NIL

F.NO.
PF/CESTAT/ADMIN/MUM/
TRKR-CM/2021

NIL

for visiting

home town
MUKESH Reg. Hindi
GUPTA, DR  |competition
JOHNSON Medical
CHACKO, Reimburseme
ubcC nt claim
vy FT
MADHRA, y
SPS Leave 30.9.21
& 1.10.2021
Forwarding of
Joining report
ROHIT Lo
KUMAR cF){fatthe;I;:warl
SHUKLA, DR, Kumar
CESTAT, Ramesh, Court
MUMBAI ’
Master at
CESTAT

TAXMANN  |Library Book

n
Sectio
n

Admin
istratio

Sectio
n

Admin
istratio
n
Sectio
n

Admin
istratio

Sectio

Admin
istratio

Sectio

Librar



